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. 22,990 MW durin. the Se"enth Plan 
period. 

(b) The Seventh Plan is yet to be 
finalised and approv,e4 by the National 
Devolopment Council; present indica· 
tions suggest a target of about 16,000 
MW for thermal capacity addition in 
tbe Plan period. 

,Settlag "P a Tlter.,.a) Power Project 
with the Soviet Assistanee in 

X.halgaon 

2717. SHItI MAHENDRA SI~OH: 
i wHt the Minister of IRRIGATION 

AND POWER be pleased to state: 

<a) whether the National Thermal 
Power Corporation is setting up a 
project with Soviet assistance at 

. Kahalgaon in Bihar, and if so, the 
estimated cost and other details 
thereof; 

(b) whether it is proposed to select 
Ekchari place for dumping the ash 
emitted out of this project in place of' 
Madhopur Bhorath selected earlier 
after survey was conducted in .1980-81, 
jf so, reasons therefore; 

(c) whether Go~ernment are aware 
or the danger of pollution of the 
Ganga river due to flood during 
monsoon when ash will fall into the 
river because Ekchari is situated on 
the bank of Ganga river ~ 

(d) if so, estimated cost of raising 
obst ruction to check pollution of' 
Ganga water due to failling of ash 
mixed with rain water; and 

(e) when a final decision is likely 
to be taken to select the plac~ for 
dumping of ash keeping in view all 
tbese aspects? 

THE MINISTER OF STATE IN 
rHE DEPARTMENT OF POWER 
(SHRI ARUN NEHRU) : (a) Govern-
ment have approved the Kahal,aon 
super thermal project (4 X 21 OMW) 
at an estimated cost of Rs. 1058.64 
crores. The Soviet assistance will be 
about 2S0 million Roubles. 

(b) An area near Ekchari place, 
which is about 3·4 kms. from the p Jant 
area, is beinl surveyed. This area is 
beinl surveyed as it is free Ir'lIl, 
habitation, and is in the pro:cimity of 
the plant. 

(c) and (d) : Government as well as . 
N1?C are fully aware of the necelsity 
of ensuring ,hat no pollution occur. 
from the ash disposal area in any ~ 

sea~on. Ash disposal area in NTPl! 
projects are designed to prevent the 
escape of ash into natural water by 
providing suitable embankments. No 
additional expenditure is anticipated, 
since such facilities are provided by 
NTPC irrespective of where the ash 
di.,posal au·a is located. 

(e) A final decision on the ash dis­
posal area will betaken· after a 
detained survey has been conducted 
and advantages (If the alternative areas 
hav~ been fully considered. 

[&,lIsh] 
Motivation for Family PlanniDg 

2718. SHRI RAJESH PILOT: Will 
the Minister of }{E"ALTH AND 
FAMILY WELFARE be pleased to 
state: 

(a) whether steps are being taken 
by Government b~sjdes creating 
awareneSS ths-ough media to directly 
approach Target Groups and motivate 
them to adopt family planning; 

(b) whether counselling is dOfle to 
motivate women at the post partum 
stage in hospitals ~ and 

(c) if not, whether Government 
con:;idering to set up a cell or unit at 
hospi tals in view of the vital impor. 
tance of controlling the population 
growth? 

THE MINISTER OF STATB iN 
THE DEPARTMENT OF HEALTH 
(SHRI YOGENDRA MAKW ANA) : (a) 
to (c) : Inter-personal communication 
is an important component of the 
strategy for creating demand for con. 



traception. Motivation of people 
to adopt family plan'ning is an im-

1'ottant responsibility 0 va rious 
fUQctionaries in the health and family 
welfare infra-structure at different 
levels. Post Par tum units attached with 
various hospitas playa significant role 
in providing the necessa(y motivation 
and famil y planniny services. 

Housing Scheme for Delhi 
University Teachers 

2119. SHRI SUDHIR ROY : Will 
the Minister of EDUCATION be 
pleased to state : 

(a) whether the Ministry of Educa­
tion proposed a Housing Scheme of 
Rs. six crore to the striking teachers 
of the Delhi University in January 
1983 ; 

(b) whether propo"al for such 
Hqusing Scneme was cleared by the 
University Grant., Commission in March 
1985 ; and 

(c) when the Ministry of Educa tion 
is likely to approve this scheme? 

THE MINISTER OF BDUCA110N 
(SHill K. C. PANT): (a) During 
January, 19i3, the Ministry had agreed 
to consider a scheme of constru ction 
of statt quarters for the employees of 
Colleles in Delhi at a cost of Rs. 6.00 
Grore!. The total outlay for this 
teheme was to be raised by the U.O.C. 
lanctioninl a grant of Rs. 1.00 crore, 
the manalement8 of Colleges providioa 
is. 1.00 crore, and the Univer4lity 
drawinl an advance of Rs. 4.00 crores 
from the Provident fund investment of 
the Collcsc employees. The advance 
taken from the Provident fund with 
interest ther!on was to'repaid by the 
University OVer a number of years out 
of the srants to be provided by the 
Oo~emment annually. The detailed 
scheMe Was to be formula t cd by the 
Unhlersity and submitted to Govern­
ment throulh the U.G.C. 

(b) and (c): Proposals from 22 
Colleles bave been received in several 

f' ~ 
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instalments since March, 1985. On thee 
basis of these proposals, a scheme for 
payment of grants has been worked 
out. Financial sanction for this scheme 
is still to be accorded. 

[Trtlnslatlon] 
Tra ining to Candidates Selected for 
the Post of Assistaut Station Master 

2720. SHRI RAM PUJAN PATEL: 
Will the Minister of RAILWAYS' be 
please.d to state: 

(a) whether there is a provision 
for the tra ining of candidates who 
qualify the Assistant Station Master 
Examination of the Railway Service 
Commission ; 

(b) iJ so, whether the unsuccessful 
trainees are given another, chance to 
reappear in the examination at their 
Own expenses and in case they do not 
succeed agai n, they :lTe not taken in 
service ; and 

(c) Whether Government proPQse 
to conS ider to give an opportunity' to 
these candidates to serve on lower 
posts '1 

THE MINISTER OF STATE IN 
THE MINISTR Y OF RAILW A YS 
(SHRI MADHAV RAO SCINDIA): 
(a) Yes, Sir. 

(b) Yes, as a rule; except int ~in 
case of trainees of Scheduled Castel 
Scheduled Tr ibe Communities who 
are given a second chance with stipend 
and a third chance without stipend. 

(c) No, Sir. 

[ FA,lIsllJ 
NPCC Bids For Glo'-' Tenders 

2721. SHRI K. C. RAO: Will 
the Minister of IRRIGATION AND 
POWER be pleased to state: 

(a) whether N.P.C.C. have partie 
cipated ir lome of the bids of the 
Global tenders floated by some foreian 
countries; 




